GOVERNMENT OF INDIA
MINISTRY OF FISHERIES, ANIMAL HUSBANDRY & DAIRYING
DEPARTMENT OF FISHERIES

RAJYA SABHA

UNSTARRED QUESTION No. 2353
TO BE ANSWERED ON 5" AUGUST, 2022

Compensation/subsidy to fishermen

2353. SHRI SHAKTISINH GOHIL:

Will the Minister of Fisheries, Animal Husbandry and Dairying be pleased to state:

@) whether it is a fact that Pakistani marine officials capture Indian fishermen and their boats,
due to which families of fisherman are rendered destitute and unemployed;

(b) whether Government has ever provided compensation or subsidy or financial assistance
for buying new boats or to repay bank loans or for providing any kind of relief;

(©) if so, the year-wise number of fishermen in Gujarat and the quantum of financial assistance
provided to them; and

(d) whether Government would provide financial assistance to such fishermen to purchase new
boats?

ANSWER

THE MINISTER OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING

(SHRI PARSHOTTAM RUPALA)

(@) to (d): The Government of India attaches the highest priority to the welfare, safety and security
of Indian fishermen. As soon as cases of apprehension of Indian fishermen and their fishing boats
by Pakistan are reported, immediate steps are taken by the Indian Mission in Islamabad towards
seeking consular access from the Pakistan Government. All possible assistance, including legal
assistance, is extended to the fishermen for their early release and repatriation, along with the
release of their boats. Cases of apprehension of Indian fishermen and their fishing boats by
Pakistan authorities are taken up with the Pakistan Government immediately after the occurrence
and on a regular basis thereafter for early release.

The Department of Fisheries has implemented a scheme of Soft Loan Package for Replacement of
Fishing Vessels held in captivity in Pakistan through Marine Products Export Development
Authority (MPEDA) from 2009-2019 Under the scheme, the Department of Fisheries has released
a sum of ¥11.52croreto MPEDA from 2009 to 2019 for replacement of 192 fishing vessels held in
capacity in Pakistan. Further the Department of Fisheries is implementing PMMSY from 2020-21
in which there is provision of assistance for procurement of Deep sea fishing vessels. In 2020-21
and 2021-22 the Department of Fisheries has accorded approval to the fisheries development
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proposals of Government of Gujarat under the Pradhan Mantri Matsya Sampada Yojana
(PMMSY) at a total cost of Rs437.25 crore which includes approval for 100 units of deep sea
fishing vessels for traditional fishermen. Under this scheme, the fishermen whose boats are in
custody of Pakistan can be assisted to procure new boats subject to them being otherwise eligible
under PMMSY.

The Government of Gujarat is also providing an amount of Rs 300/- per day to the family member
of State Fishermen as financial assistance who has been captured by Pakistan Marine Security
Agency up to the period of Fishermen remain in Pakistan custody. The details of fishermen and the
quantum of financial assistance paid in the last five years is given below:

Year Number of Fishermen Amount Paid (Rs.)
2017 225 1,88,16,900
2018 253 1,70,99,850
2019 208 2,03,89,500
2020 184 2,30,04,900
2021 323 4,28,76,000
2022(June-2022) 425 2,58,21,600
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